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Spinning mills in the country

614 SHRI PRASANNA ACHARYA: Will the Minister of TEXTILES be pleased

to state:

{a) the number of spinning mills in the country and how many of them have

been shut down, State-wise information with reasons therefor;

(b) what are the schemes of Government to revive the closed and sick spinning

mills in the country and what is the impact of such schemes; and

{c) the total number of skilled and unskilled labourers retrenched due to closure
of spinning mills and what are the steps taken by concerned State Governments and

the Union Government?

THE MINISTER OF TEXTILES (SHRIMATT SMRITI ZUBIN IRANT): (a) As per
information available with the Office of the Textile Commissioner, Mumbai there are 1366
spinning mills (cotton and man made fibre mills) in the country, out of which 643 mills
are in closed condition as on 30.09.2019. State wise/Union Territory wise details are

given in the Statement (See below).

(b) The Government is implementing various schemes to strengthen textile
sector to make the Indian textile industry globally competitive, boost exports and
facilitate modernization, to increase productivity and to boost employment in the textile
sector. Government of India has introduced various schemes to strengthen textile
sector. Amended Technology Upgradation Scheme {(ATUFS), in place of the existing
Revised Restructured Technology Fund Scheme (RRTUFS), was implemented with
effect from 12.01.2016 for technology upgradation of the textile industry. The scheme
would facilitate augmenting of investment, productivity, quality, employment, exports
along with import substitution in the textile industry. It will also indirectly promote
investment in textile machinery (having benchmarked technology) manufacturing. Further,
other Schemes like Technology Mission on Technical Textile (TMTT), Scheme for
Usage of Agro-textile in North Hast Region, Scheme for Promoting Usage of Geotechnical
Textile in North-Eastern Region, Scheme for Integrated Textile Park (SITP), Scheme for
Integrated Textile Processing Development (IPDS) are also aimed at strengthening the

textile industry and thereby improving productivity and emplovment opportunities.

{¢) The information has been sought from Ministry of Labour and Employment.
The same will be furnished as soon as the receipt of the same from Ministry of Labour

and Employment.
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Statement

State-wise Spinning Mills in the Country

Sl No.  State/UT No of Functioning Mills No of Closed Mills
L Andhra Pradesh 107 25
2 Assam 0 7
3 Bihar 0 4
4 Chhattisgarh 0 1
5. Dadra and Nagar Haveli 1 0
6. Daman and Diu 0 1
) Delhi 0 0
8. Goa 1 0
) Gujarat 53 44
10. Haryana 28 M
11.  Himachal Pradesh 15 2
12, Jammu and Kashmir 1 1
13.  Jharkhand 1 0
14, Karnataka 16 25
15, Kerala 17 17
16,  Madhya Pradesh 38 2
17. Maharashtra 134 &4
18, Mampur 0 1
19, Odisha 3 13
200 Puducherry 8 2)
21, Punjab % 19
22, Rajasthan 38 2%

23. Tamil Nadu 739 240
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Sl No.  State/UT No of Functioning Mills No of Closed Mills
24 Telangana 2% 12
25.  Uttar Pradesh 14 53
Uttaranchal 6 4
27.  West Bengal 14 16
Torar 1366 43

Setting up of common facility centres

615, SHRI VIJAY PAL SINGH TOMAR: Will the Minister of TEXTILES be pleased

to state:

{a) whether Government has formulated any scheme for setting up of Common
Facility Centre (CFCs) at block/municipal level for providing basic facilities for the

development of handloom industry in the country during the recent time;
(by if so, the details thereof; and
{c) the requirement/eligibility criteria for sanctioning of such centres?

THE MINISTER CF TEXTILES (SHRIMATI SMRITT ZUBIN TRANI): {a) to (¢} The
Government of India, Ministry of Textiles is implementing National Handloom
Development Programme(NHDP) and Comprehensive Handloom Cluster Development
Scheme{CHCDS), wherein there is provision under Block Level Cluster{BLC) for setting
up of Common Facility Centres(CFCs) for housing the technical facilities to meet the
local requirements of weavers. This may include loom shed for skill up-gradation/
sample development/production etc., warping, dyeing, varn depot, store room etc.
Design layout of the CFC, if required may be partially modified to meet local requirement.
CFC should have built-up area of about 3,000 sq. ft. (may be in single/double floors)
with an estimated cost of not more than T50.00 lakh (including a Common Service
Centre), excluding land cost. This facility may also be set up by gap filling in the
existing infrastructure available in the identified Block. Implementing Agency may have
their own land or taken on lease from Government/Government agency for atleast 15
years. Proposals are submitted by the Implementing Agency through the State
government and based on recommendations of State Government, they are examied

and 1f approved, funds are released directly to the Implementing Agencies.



